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The Lok Sabha met at Eleven of the Clock 

 

  

 

[HON. SPEAKER  in the Chair] 
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… (Interruptions) 

11 0 ¼  hrs  

(At this stage, Shri V. Elumalai, Shri B. Vinod Kumar, Shri M. Murli Mohan and 
some other hon. Members came and stood  on the floor near the Table.) 

… (Interruptions) 

HON. SPEAKER: Please go to your seats.  

… (Interruptions) 
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11 0 ½ hrs 

ORAL ANSWER TO QUESTION 

HON. SPEAKER: Question No. 321 – Shri Dushyant Chautala. 

… (Interruptions) 

(Q. 321) 

�म और रोजगार म�ंालय के रा�य म�ंी (�ी सतंोष कुमार गगंवार) : अ�य� महोदया,  उ�र 

सदन के पटल पर रखा गया है।…(�यवधान) 

HON. SPEAKER: Please go to your seats.  

… (Interruptions) 

�ी दु�यतं चौटाला : अ�य� महोदया, म�  मं�ी महोदय  से पूछना चाहता ह�,ं …( �यवधान) 

HON. SPEAKER: Hon. Members, do you not want to run the House? 

… (Interruptions) 

 

HON. SPEAKER: The House stands adjourned to meet again at 1200 o’ Clock.  

11 01 hrs 

The Lok Sabha then adjourned till Twelve of the Clock. 
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12  00 hrs 

The Lok Sabha re-assembled at Twelve of the Clock. 

(Hon. Speaker in the Chair) 

12  0 ¼  hrs  

(At this stage, Shri V. Elumalai, Shri B. Vinod Kumar, Shri M. Murli Mohan and 

some other hon. Members came and stood  on the floor near the Table.) 

… (Interruptions) 

 

12  01 hrs 

PAPERS LAID ON THE TABLE 

HON. SPEAKER: Now, Papers to be Laid on the Table. 

THE MINISTER OF PETROLEUM AND NATURAL GAS AND MINISTER OF 

SKILL DEVELOPMENT AND ENTREPRENEURSHIP (SHRI DHARMENDRA 

PRADHAN): I beg to lay on the Table a copy each of the following Notifications 

(Hindi and English versions) under Section 62 of the Petroleum and Natural Gas 

Regulatory Board Act, 2006:- 

(1) The Petroleum and Natural Gas Regulatory Board (Determination  of 

Petroleum and Petroleum Products Pipeline Transportation Tariff) Amendment 

Regulations, 2017 published in Notification No. PNGRB/M(C)/62/2017 in Gazette 

of India dated 19th December, 2017. 



19.03.2018  9 
 

 
 

(2) The Petroleum and Natural Gas Regulatory Board (Technical Standards and 

Specifications including Safety Standards for Liquefied Natural Gas Facilities) 

Regulations, 2018 published in Notification No. INFRA/T4S/LNG/05 in Gazette of 

India dated 18th January, 2018. 

[Placed in Library, See No. LT 8922/16/18] 

�म और रोजगार म�ंालय के रा�य म�ंी (�ी सतंोष कुमार गगंवार): अ�य� महोदया, म�  

अंतरा���ीय �म स�मेलन �ारा 5 जून से 16 जून, 2017 तक जेनेवा म� आयोिजत 106व� स� म� 

अंगीकृत शािंत और लचीलेपन के िलए िनयोजन और शालीन काय�  से सबंिंधत अंतरा���ीय �म सगंठन 

क� नई िसफा�रश स०ं 205 (आर-205) को अंगीकार िकए जाने के बार ेम� िववरण क� एक �ित (िह�दी 

तथा अं�ेजी स�ंकरण) सभा पटल पर रखता ह�।ं 

[Placed in Library, See No. LT 8923/16/18] 

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE AND MINISTER 

OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE 

CHANGE (DR. MAHESH SHARMA): I beg to lay on the Table:- 

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Maulana 

Abul Kalam Azad Institute of Asian Studies, Kolkata, for the year 2015-2016, 

along with Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the Government of the 

working of the Maulana Abul Kalam Azad Institute of Asian Studies, Kolkata, for 

the year 2015-2016.  
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(2) Statement (Hindi and English versions) showing reasons for delay in laying the 

papers mentioned at (1) above. 

[Placed in Library, See No. LT 8924/16/18] 

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Indian 

Museum, Kolkata, for the year 2015-2016, along with Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the Government of the 

working of the Indian Museum, Kolkata, for the year 2015-2016. 

(4) Statement (Hindi and English versions) showing reasons for delay in laying the 

papers mentioned at (3) above. 

[Placed in Library, See No. LT 8925/16/18] 

(5) (i) A copy of the Annual Report (Hindi and English versions) of the North Zone 

Cultural Centre, Patiala, for the year 2016-2017, along with Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the Government of the 

working of the North Zone Cultural Centre, Patiala, for the year 2016-2017. 

(6) Statement (Hindi and English versions) showing reasons for delay in laying the 

papers mentioned at (5) above. 

[Placed in Library, See No. LT 8926/16/18] 

 



19.03.2018  11 
 

 
 

(7) (i) A copy of the Annual Report (Hindi and English versions) of the Nehru 

Memorial Museum and Library, New Delhi, for the year 2015-2016, along with 

Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the Government of the 

working of the Nehru Memorial Museum and Library, New Delhi, for the year 

2015-2016. 

(8) Statement (Hindi and English versions) showing reasons for delay in laying the 

papers mentioned at (7) above. 

[Placed in Library, See No. LT 8927/16/18] 

जनजातीय काय� म�ंालय म� रा�य म�ंी (�ी सुदश�न भगत):  अ�य� महोदया, �ी जसवंतिसहं 

समुनभाई भाभोर क� ओर से, म� िन�निलिखत प� सभा पटल पर रखता ह� ं:- 

(1)  (एक)  �ाइबल कोऑपरिेटव माक� िटंग डेवलपम�ट फेडरशेन ऑफ इंिडया िलिमटेड, 

नई िद�ली के वष� 2016-2017 के वािष�क �ितवेदन क� एक �ित (िह�दी तथा अं�ेजी 

स�ंकरण) तथा लेखापरीि�त लेखे। 

(दो)  �ाइबल कोऑपरिेटव माक� िटंग डेवलपम�ट फेडरशेन ऑफ इंिडया िलिमटेड, 

नई िद�ली के वष� 2016-2017 के काय�करण क� सरकार �ारा समी�ा क� 

एक �ित (िह�दी तथा अं�ेजी स�ंकरण)। 
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(2)  उपयु�� (1) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवल�ब के कारण दशा�ने 

वाला िववरण (िह�दी तथा अं�ेजी स�ंकरण)। 

[Placed in Library, See No. LT 8928/16/18] 

THE MINISTER OF STATE IN THE  MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION AND MINISTER OF STATE IN THE 

MINISTRY OF COMMERCE AND INDUSTRIES (SHRI C.R. CHAUDHARY): I 

beg to lay on the Table:- 

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Gem and 

Jewellery Export Promotion Council, Mumbai, for the year 2016-2017, along with 

Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the Government of the 

working of the Gem and Jewellery Export Promotion Council, Mumbai, for the 

year 2016-2017. 

(2) Statement (Hindi and English versions) showing reasons for delay in laying the 

papers mentioned at (1) above. 

[Placed in Library, See No. LT 8929/16/18] 

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Plastics 

Export Promotion Council, Mumbai, for the year 2016-2017, along with Audited 

Accounts. 
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(ii) A copy of the Review (Hindi and English versions) by the Government of the 

working of the Plastics Export Promotion Council, Mumbai, for the year 2016-

2017. 

(4) Statement (Hindi and English versions) showing reasons for delay in laying the 

papers mentioned at (3) above. 

[Placed in Library, See No. LT 8930/16/18] 

(5) (i) A copy of the Annual Report (Hindi and English versions) of the Chemicals 

and Allied Products Export Promotion Council (CAPEXIL), Kolkata, for the year 

2016-2017, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the Government of the 

working of the Chemicals and Allied Products Export Promotion Council 

(CAPEXIL), Kolkata, for the year 2016-2017. 

(6) Statement (Hindi and English versions) showing reasons for delay in laying the 

papers mentioned at (5) above. 

[Placed in Library, See No. LT 8931/16/18] 

(7) (i) A copy of the Annual Report (Hindi and English versions) of the Shellac and 

Forest Products Export Promotion Council (formerly Shellac Export Promotion 

Council), Kolkata, for the year 2016-2017. 
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(ii) A copy of the Annual Accounts (Hindi and English versions) of the Shellac and 

Forest Products Export Promotion Council (formerly Shellac Export Promotion 

Council), Kolkata, for the year 2016-2017, together with Audit Report thereon. 

(iii) A copy of the Review (Hindi and English versions) by the Government of the 

working of the Shellac and Forest Products Export Promotion Council (formerly 

Shellac Export Promotion Council), Kolkata, for the year 2016-2017. 

(8) Statement (Hindi and English versions) showing reasons for delay in laying the 

papers mentioned at (7) above. 

[Placed in Library, See No. LT 8932/16/18] 

(9) (i) A copy of the Annual Report (Hindi and English versions) of the Basic 

Chemicals Cosmetics and Dyes Export Promotion Council (CHEMEXCIL), 

Mumbai, for the year 2016-2017, along with Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the Government of the 

working of the Basic Chemicals Cosmetics and Dyes Export Promotion Council 

(CHEMEXCIL), Mumbai, for the year 2016-2017. 

(10) Statement (Hindi and English versions) showing reasons for delay in laying 

the papers mentioned at (9) above. 

[Placed in Library, See No. LT 8933/16/18] 
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(11) A copy each of the following Notifications (Hindi and English versions) under 

subsection (3) of Section 30 of the Tobacco Board Act, 1975:- 

(i) S.O.354(E) published in Gazette of India dated 24th January, 2018, authorising 

the Tobacco Board to allow the traders/dealers of the Tobacco Board to purchase 

excess unauthorized tobacco at the auction platforms by charging penalties as 

fixed by the Government in the State of Karnataka. 

(ii) S.O.355(E) published in Gazette of India dated 24th January, 2018, relaxing 

the operation of the provisions of sub-section (1) of Section 10  read with sub-

section (1) of Section 14A of the Tobacco Board Act, 1975 in the State of 

Karnataka for the period commencing from the date of publication of this 

notification in the Official Gazette and ending on 30th April, 2018 and permits the 

sale of excess flue curved Virginia tobacco crop of the registered growers and flue 

cured Virginia tobacco crop of the unregistered growers at the auction platforms 

authorised by the Tobacco Board.  

[Placed in Library, See No. LT 8934/16/18] 

मानव ससंाधन िवकास म�ंालय म� रा�य म�ंी तथा जल ससंाधन, नदी िवकास और गगंा सरं�ण 

म�ंालय म� रा�य म�ंी (डॉ. स�यपाल िसहं): अ�य� महोदया, म� िन�निलिखत प� सभा पटल पर 

रखता ह�:ं- 

(1)  (एक) रा��ीय स�ंकृत सं�थान, नई िद�ली के वष� 2016-2017 के वािष�क 

�ितवेदन क� एक �ित (िह�दी तथा अं�ेजी स�ंकरण) तथा लेखापरीि�त लेखे।  
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(दो)  रा��ीय स�ंकृत स�ंथान, नई िद�ली के वष� 2016-2017 के काय�करण क� 

सरकार �ारा समी�ा क� एक �ित (िह�दी तथा अं�ेजी स�ंकरण) । 

(2)  उपयु�� (1) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवल�ब के कारण दशा�ने 

वाला िववरण (िह�दी तथा अं�ेजी स�ंकरण) ।  

[Placed in Library, See No. LT 8935/16/18] 

(3)  (एक)  इंिडयन इं�टीट्यूट ऑफ इंफाम�शन टे�नोलाजी, इलाहाबाद के वष� 2016-

2017 के वािष�क �ितवेदन क� एक �ित (िह�दी तथा अं�ेजी स�ंकरण) ।  

(दो)  इंिडयन इं�टीट्यूट आफ इंफाम�शन टे�नोलाजी, इलाहाबाद के वष� 2016-

2017 के काय�करण क� सरकार �ारा समी�ा क� एक �ित (िह�दी तथा अं�ेजी 

स�ंकरण) । 

(4)  उपयु�� (3) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवल�ब के कारण दशा�ने 

वाला िववरण (िह�दी तथा अं�ेजी स�ंकरण)।  

[Placed in Library, See No. LT 8936/16/18] 

(5)  (एक) द यूिनविस�टी ऑफ िद�ली (भाग एक और दो), िद�ली के वष� 2016-2017 के 

वािष�क �ितवेदन क� एक �ित (िह�दी तथा अं�ेजी स�ंकरण) । 

(दो)  द यूिनविस�टी ऑफ िद�ली, िद�ली के वष� 2016-2017 के काय�करण क� 

सरकार �ारा समी�ा क� एक �ित (िह�दी तथा अं�ेजी स�ंकरण।  

(6)  उपयु�� (5) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवल�ब के कारण दशा�ने 

वाला िववरण (िह�दी तथा अं�ेजी स�ंकरण) । 

[Placed in Library, See No. LT 8937/16/18] 



19.03.2018  17 
 

 
 

(7)  राजीव गाधंी यूिनविस�टी, रोनो िह�स के वष� 2016-2017 के वािष�क लेखाओ ंक� एक 

�ित (िह�दी तथा अं�ेजी स�ंकरण) तथा उन पर लेखापरी�ा �ितवेदन। 

(8)  उपयु�� (7) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवल�ब के कारण दशा�ने 

वाला िववरण (िह�दी तथा अं�ेजी स�ंकरण)। 

[Placed in Library, See No. LT 8938/16/18] 

 

(9)  िव�िव�ालय अनदुान आयोग अिधिनयम, 1956 क� धारा 28 के अधीन  

िन�निलिखत अिधसूचनाओ ंक� एक-एक �ित (िह�दी तथा अं�ेजी स�ंकरण)-  

(एक)  िव�िव�ालय अनदुान आयोग (महािव�ालय� को �वाय� दजा� देना और 

�वाय�शासी महािव�ालय� म� मानक� को बरकरार रखने के िलए उपाय) 

िविनयम, 2018, जो 12 फरवरी, 2018 के भारत के राजप� म� अिधसूचना 

स०ं एफ०स०ं 1-1/2012(एसी) म� �कािशत ह�ए थे।  

(दो)  िव�िव�ालय अनदुान आयोग (केवल वग�कृत �वाय�ता �दान करने के िलए 

िव�िव�ालय� का वग�करण) िविनयम, 2018, जो 12 फरवरी, 2018 के 

भारत के राजप� म� अिधसूचना स०ं एफ० सं० 1-8/2017 (सीपीपी-2) म� 

�कािशत ह�ए थे।  

[Placed in Library, See No. LT 8939/16/18] 
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(10)  भारतीय सूचना �ौ�ोिगक� स�ंथान (सरकारी-िनजी-भागीदारी) अिधिनयम,  2017 

क� धारा 38 क� उप-धारा (1) के अंतग�त जारी अिधसूचना स०ं का॰ आ॰ 758(अ) 

जो 21 फरवरी, 2018 के भारत के राजप� म� �कािशत ह�ई थी तथा िजसके �ारा उ� 

अिधिनयम क� धारा 38 क� उपधारा (2) म� िविनिद�� सद�य� से सम�वय मचं नामक 

के��ीय िनकाय क� �थापना क� गई है, क� एक �ित (िह�दी तथा अं�ेजी स�ंकरण)।  

[Placed in Library, See No. LT 8940/16/18] 
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12 02 hrs 

BUSINESS ADVISORY COMMITTEE 

53rd Report 

 

�ी गणेश िसहं (सतना): अ�य� महोदया, म� काय� मं�णा सिमित का 53वा ं�ितवेदन (िह�दी तथा 

अं�ेजी स�ंकरण) ��ततु करता ह�।ं 

 

 

 

12 02 ½ hrs 

COMMITTEE ON ESTIMATES 

27th and 28th Reports 

 

डॉ. मरुली मनोहर जोशी (कानपुर):  अ�य� महोदया, म� �ा�कलन सिमित (2017-18) के 

िन�निलिखत �ितवेदन (िह�दी तथा अं�ेजी स�ंकरण) ��ततु करता ह� ं:- 

(1) र�ा मं�ालय (भूतपूव� सैिनक क�याण िवभाग) से सबंिंधत “भूतपूव� सैिनक अंशदायी 

�वा��य योजना'' िवषय के बार े म� �ा�कलन सिमित (16व� लोक सभा) के 20व� 

�ितवेदन म� अंतिव�� िट�पिणय�/िसफा�रश� पर सरकार �ारा क� गई कार�वाई सबंधंी 

27वा ं�ितवेदन । 

(2) गहृ मं�ालय से सबंिंधत “के��ीय  सश� पिुलस बल� और आंत�रक सरु�ा चनुौितया ं–

मू�याकंन और अनिु� या तं�” िवषय के बार ेम� सिमित का 28वा ं�ितवेदन । 
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12 03 hrs 

STANDING COMMITTEE ON INDUSTRY 
286th to 288th Reports 

SHRI S.P. MUDDAHANUME GOWDA (TUMKUR): I beg to lay on the Table the 

following Reports (Hindi and English versions) of the Standing Committee on 

Industry:- 

(1) 286th Report on Demands for Grants (2018-19) pertaining to the 

Ministry of Heavy Industries and Public Enterprises (Department of 

Heavy Industry). 

(2) 287th Report on Demands for Grants (2018-19) pertaining to the 

Ministry of Heavy Industries and Public Enterprises (Department of 

Public Enterprises). 

(3) 288th Report on Demands for Grants (2018-19) pertaining to the 

Ministry of Micro, Small and Medium Enterprises. 
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12 04 hrs 
STATEMENTS BY MINISTERS 

(i)  Status of implementation of the recommendations contained in  
         the 5th Report of the Standing Committee on Petroleum and 

       Natural Gas on 'National Auto Fuel Policy, pertaining to  

the Ministry of Petroleum and Natural Gas  
 

THE MINISTER OF PETROLEUM AND NATURAL GAS AND MINISTER OF 

SKILL DEVELOPMENT AND ENTREPRENEURSHIP (SHRI DHARMENDRA 

PRADHAN): I beg to lay a Statement regarding the status of implementation of 

the recommendations contained in the 5th Report of the Standing Committee on 

Petroleum and Natural Gas on ‘National Auto Fuel Policy’, pertaining to the 

Ministry of Petroleum and Natural Gas. 

 

  

                                                           
 Laid on the Table and also placed in Library, See No. LT 8941/16/18 
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12 04 ½  hrs 
(ii) Status  of implementation of the recommendations contained in 

the 134th Report of the Standing Committee on Commerce on Action 
Taken by the Government on the recommendations contained in the 
130th Report of the Committee on 'Industrial Policy in the changing 

Global scenario', pertaining to the Department of Industrial 

Policy and Promotion, Ministry of Commerce and Industry 
 

 

THE MINISTER OF STATE IN THE  MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION AND MINISTER OF STATE IN THE 

MINISTRY OF COMMERCE AND INDUSTRIES (SHRI C.R. CHAUDHARY): I 

beg to lay a Statement regarding the status of implementation of the 

recommendations contained in the 134th Report of the Standing Committee on 

Commerce on Action taken by the Government on the recommendations 

contained in the 130th Report of the Committee on ‘Industrial Policy in the 

changing Global scenario’, pertaining to the Department of Industrial Policy and 

Promotion, Ministry of Commerce and Industry. 

 

  

                                                           
 Laid on the Table and also placed in Library, See No. LT 8942/16/18 
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…(�यवधान) 

माननीय अ�य�  : आप बैठ जाए,ं राजनाथ िसहं जी कुछ कहना चाहते ह� । 

…(�यवधान) 

माननीय अ�य�: राजनाथ िसहं जी कुछ कहना चाहते ह� । 

…(�यवधान) 

माननीय अ�य�: �ी राजनाथ िसहं ।  

गहृ म�ंी (�ी राजनाथ िसहं): माननीय अ�य� जी, जब से ससंद का स� �ार�भ ह�आ है, तब से 

ससंद क� काय�वाही बािधत हो रही है। …(�यवधान) म� �ेज़री ब�च क� मंशा को �प� कर देना चाहता ह� ँ

िक जो भी िवषय िकसी भी ससंद सद�य के �ारा चचा� के िलए उठाया जाए, हम उस पर पूरी तरह से 

चचा�  करने के िलए तैयार ह�। …(�यवधान) हमारी सरकार क� यह �प� मंशा है। …(�यवधान) 

 कुछ स�मािनत सद�य� ने ‘नो कांिफड�स मोशन’ भी मूव िकया है, हम तहेिदल से चाहते ह� िक 

‘नो कांिफड�स मोशन’ पर चचा�  हो। …(�यवधान) म� सभी सद�य� से अपील करना चाहता ह� ँिक इस 

सबंधं म� सभी सहयोग कर� तािक ‘नो कािंफड�स मोशन’ पर चचा�  हो सके। …(�यवधान) 

 ध�यवाद। 
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माननीय अ�य�: माननीय सद�यगण, मझेु �थगन ��ताव क� सूचनाए ँ�ा� ह�ई ह� । लेिकन म�ने िकसी 

भी �थगन ��ताव क� सूचना को मा�यता नह� दी है । 

…(�यवधान) 
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12 06 hrs 

OBSERVATION BY THE SPEAKER 
 Notices of  Motion of No Confidence 

HON. SPEAKER: Hon. Members, I have received notices of Motion of No 

Confidence in the Council of Ministers from Shri Y.V. Subba Reddy, Shri Thota 

Narasimham and  Shri Jayadev Galla. I am duty bound to bring the notices before 

the House. Unless the House is in order, I will not be in a position to count the 50 

Members who have to stand in their assigned places so that I can ascertain as to 

whether the leave has been granted or not.  

… (Interruptions) 

HON. SPEAKER:  I am requesting the hon. Members to please go to your seats. 

… (Interruptions) 

HON. SPEAKER: Hon. Members, I can’t see anybody.  

… (Interruptions) 

HON. SPEAKER: Please go to your seats, hon. Members.  I want to see and 

count the hon. Members. How can I count? I am sorry.  

… (Interruptions) 

HON. SPEAKER: Please go to your seats. How can I do my duty? I can’t.  

… (Interruptions) 
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HON. SPEAKER: Since the House is not in order, I will not be able to bring the 

notices before the House. I am sorry.  

… (Interruptions) 

HON. SPEAKER: The House stands adjourned to meet again on Tuesday, the 

20th  March 2018 at 11.00 a.m.  

12 08 hrs 

The Lok Sabha then adjourned till Eleven of the Clock 
               on Tuesday, March 20, 2018/Phalguna 29, 1939 (Saka). 
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